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1. TEHIAGTE, awaT | AT | AT ST F ATATHI el § AT T2 & 1= A i 1eT
TEAT 57 % T U< AT AET ol (3Meiet) 1 [t
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MINISTRY OF RAILWAYS

(South Eastern Railway)

(Railway Safety Projects Department)

NOTIFICATION

Kolkata, the 6th May, 2026

S.0. 2248(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act,

1989, the Central Government hereby authorizes the officers mentioned in column (2) of the Table below to perform

the functions of the Competent Authority in respect of the Railway Project (Special Railway Project) as mentioned in

column (4) of the Table, for execution, maintenance, management and operation in the state as mentioned in column

(3) of the said Table, with effect from the date of publication of this notification in the Official Gazette.

TABLE
SL. Competent State Name of Railway Project.
No. Authority
ey 2) 3) “4)
1 Tahasilder, Odisha Construction of Road Over Bridge (ROB) in lieu of Level Crossing No.57 in between

Basta

Railway Station Amarda Road — Basta in the Balasore District of Odisha state.
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2 Tahasilder, Odisha Construction of Road Over Bridge (ROB) in lieu of Level Crossing No.67 in between
Basta Railway station Basta - Rupsa in the District Balasore of Odisha state.
3 Tahasilder, Odisha Construction of Road Over Bridge (ROB) in lieu of Level Crossing No.78 in between
Railway station Haldipara - Balasore in the District Balasore of Odisha state.
Balasore
4 Tahasilder, Odisha Construction of Road Over Bridge (ROB) in lieu of Level Crossing No.89 in
Khantapara Railway Yard in the District Balasore of Odisha state.
Bahanaga
5 Land Odisha Construction of Road Over Bridge (ROB) in lieu of Level Crossing No.RB-39 in
Acquisition between Railway station Betnoti - Bhanjpur in the District Mayurbhanj of Odisha
Officer of state.
Mayurbhanj

[F. No. SER/Con/RSP/HQ/ROB/LA/OD/3]

ANIL KUMAR, Chief Admin Officer(Con)/RSP
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